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_CENTRAL AMMINISTRATIVE TRIBUNAL -

© CALCUTTA BENCH

. No.CPC 54 of 1998

(0.a,1239 of 1997) Date of order : 30,09,99

., Present : Hon'ble Mr. D. Pur,‘kagastha, Judlcial \iember

IIon’ble Mr. G,8, Mamgz., Admmnlstrata.ve Member

\ |  ASHOK KR. BANERJEE
Vs,
 UNION OF INDIA & ORS.

-

For the applican{; ¢ None

For the regpondents s None
OQRDER

When the matter is called for hearing, none appears on
_ beha,lf of the applicant or the re spondents.
20 So, the applicatmn is d:.s@tssed for default,
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( GeS. MAINGI ) | - ( D. PURKAYASTHA )
MEMBER(A) ‘ ’ : MEMBER(J)




